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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

NOTIFICATION 

New Delhi, the 22nd March, 2018 

G.S.R. 263(E).—There is increase in air pollution in some of the cities, industrial areas, etc. which has adverse 

impact on the heath of the citizens. As per the ambient air quality standard data there is increase in NO, pollution and 
increase in particulate matter. Taking into account the seriousness of air pollution that has direct impact on the human 
population, and urgency in the matter, the Ministry of Environment, Forest and Climate Change hereby has decided to 
waive of the public consultation and in exercise of powers conferred by sections 6 and 25 of Environment Protection Act, 
1986 (29 of 1986) read with sub rule (5) of rule 4 of the Environment Protection Rules, 1986, the Central Government 
hereby makes the following rules further to amend the Environment Protection Rules, 1986, namely:- 

1. Short title and commencement.- (1) These rules may be called the Environment (Protection) Amendment 

Rules, 2018. 

(2) They shall come into force on the date of their publication in the Official Gazette. 

2. In the Environment (Protection) Rules, 1986, in the Schedule-l, after serial number 106 and the entries relating 

thereto, the following serial number and entries shall be inserted, namely:- 

SL No. | Type of Industrial Sector Standards 

SO, (mg/Nm’) NOx (mg/Nm’) 

“107 Ceramic* 400 600 

108 Foundry Industries ** (Furnaces 300 400 
based on Fuel) 

109 Glass*** 500 for natural gas firing 1000 
1500 for other fuels 

110 Lime Kiln*##* 400 500 

101 Reheating furnace™ % 300 10007 
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Note: 

* It is required to meet stack height criteria publication vide notification number G.S.R 475 (E), dated the 5 May, 1992 
published in Gazette No. 202 dated 5" May 1992. 
#4t is required to meet stack height criteria publication vide notification number G.S.R. 742 (E), dated the 30" 
August, 1990 published in Gazette No. 365 dated 30™ August, 1990. 
##4]t is required to meet stack height criteria publication vide notification number G.S.R 93 (E), dated 21* February, 1991 
published in the Gazette No. 79 dated the 27" February, 1991. 
##%%The lime kiln shall ensure that the minimum stack height is in accordance with Environment Protection Act, 1986 as 
amended from time to time and relevant direction of SPCBs / PCCs shall to adhere to. It shall be the concerned SPCB / 
PCC to increase the stake height, if required based on the scientific studies, keeping in view the habitations around such 
lime kilns. 

#####]t is required to meet stack height criteria publication as prescribed by SPCBs/PCCs. 

[F.No. Q-15017/41/2017-CPW] 

DR. A. SENTHIL VEL, Scientist ‘G’ 

Note:- The principal rules were published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (i) vide 
number S.0. 844 (E), dated the 19" November, 1986 and lastly amended vide notification G.S.R. 96(E), dated the 29" 
January, 2018. 
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